
IN THE COURT OF 4TH ADDITIONAL DISTRICT AND SEESIONS JUDGE, SRINAGAR 

File no.                                   date of institution                                    date of order  

Nil                                            05-05-2020                                                 11-05-2020 

In the case of:  

Suraiya W/O Suhail Ahmad Khan R/O Babademb, Srinagar. 

Nayeem Ahmad Tramboo S/O Ali Mohammmad Tramboo 

Farooq Ahmad Tramboo S/O Ali Mohammad Tramboo 

Mushtaq Ahmad Tramboo S/O Ghulam Nabi Tramboo 

Taish Ahmad Tramboo S/O Farooq Ahmad Tramboo  

2-5 residents of Nowshera, Srinagar. 

                                        Vs 

UT of J & K through SHO police station Soura, Srinagar 

Adv. Toufeeq Ahmad for petitioners 

APP for the UT 

In the matter of; petition for bail in anticipation in FIR no. 41/2020 of P/S Soura 

CORAM-  HAQ NAWAZ ZARGAR 

JO CODE-  JK00054 

ORDER (at residence), 

This petition for grant of bail in anticipation of arrest is forwarded today on my phone no. through virtual 
mode whatsapp from the court of Ld. 1st Addl. Sessions Judge, Srinagar. Ld.  Counsel for the petitioner is 
present through voice call from his residence. APP is also present through voice call. Since the application 
stands forwarded today to this court and no report stands filed by the APP of court of 1st Addl. Sessions Judge, 
Srinagar before this court as such direction is given to the prosecution to submit the report positively on the 
next date. Let the application now come up for submission of report before the court of Ld. 2nd Addl. Sessions 
Judge, Srinagar on 17-05-2020. Important to note that internet services have been snapped in the whole valley. 
Nodal officer of this court is directed to forward in advance the copy of this order along with record to the said 
court. Ld. APP of this court is informed on phone to apprise well in advance to the APP of the said court and 
also to the concerned police station to submit the report. 

      Announced  

      11-05-2020 

 

 


